
VAISAKHA 19. 1907 (SAJt..f). 

'FAMtL·Y. WELFARE be pleaaed to 
state : 

(a) whether Government are aware 
that medical equipments and machine .. 
ries worth croret of rupees purchased/ 
imported for use in the Dr. Manohar 
Lobia Hospital, Safdarjana Hospital 
and All India Institute of Medical 
Sciences, New Delbi during the last S 
yeara is lyina uoaervicablc and of no 
use ; 

(b) wbetber Government ba ve made 
any survey in the said hospitals to check 
the functioning ol tbe medica) equip-
ments and machines; 

(c) if so, details thereof and 
whether any responsibility has been fixed 
by the government in this regard ; and 

(d) if so, the details thereof 1 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH 
(SHRI YOGENDRA MAKWANA): 
(a) It is not a fact that medical equip. 
men ts and macbi nery worth crorcs of 
rupees is lying idle in the Central 
Government Hospitals including All 
India Institute of Medical Sciences. 

(b) It ia not considered necessary. 

(c) and (d) Does not arise. 

Purchase of CGHS Ayur•edfc Store 
from M/S Zandu Pbarma BombaJ 

5819. DR. G.S. RAJHANS: Will 
the Miniater of HEALTH AND 
FAMILY WELFARE be plea1ed to 
atate : 

(a) whether it it a fact that Central 
Government Health Scheme Ayurvcdic 
Store purcbated huge quantity of medi· 
cines containing aold durina the year 
1983-84, 1984-85 from M/a Zandu 
Pharma, Bombay; 

(b) if so, what was the coat or 
medicines containioa aold ; 

(c) 'Nhetber tbe medicioes contai. 
niaa aold were teatecl in Laboratory 
before their uso ia tbe ditpensaries ; 

(d) Jf so, the aame of the Ia bora• 
tory wbere the said medicioe was lei· 
ted; and 

(e) if not, how the aenuinenee1 of 
abe genuineness or the aold Ja the 
medicine is ensured ? · 

THE MINISTER OF STATB FOR. 
HEALTH (SHRI YOGENDR.A 
MAKWANA) : (a) & (b) The coat of' 
Ayurvedic medicines containlaa sold 
purchased from MIS Zaodu Pharma, 
Bombay is as under:-

1983·84 1184-85 
Rs. 3,34,653.28 Ra. 1~48,505. 76 

(c) No, Sir. 

(d) Does not arise 

(e) The genuineness of the gold in 
the medicine is ensurecf by tbe pena 1 of 
experts by physical examination accor-
ding to the standards prescribed in 
Ayurvedic system. 

Compensation froai SoJatlam Fund • 
DeJhl 

5880. DR. G,S. RAJHANS : Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state : 

(a) tbc number of bit·and run 
motor acci~nt cases toot place in the 
Capital during 1983 and 1984 ; 

(b) the number of cases iD respect 
of which compensation have beea paid 
to the victims of such accidents from 
the So'a · ium Fund and reasons for delay 
in making compensation in remainina 
cases ; 

(c) whe1ber the present amount of 
compensation payabJe to such accident 
victims is very meaaro and the proce-
dure very cumberaome ; aDd 

(d) if so, what steps are proposed 
to increase the compea•tion amount 
payable to such accident victims and 
also to ensure expencfltiona paymenta ? 

THE MINISTER. OP STATB OP 
THE MINISTRY OF StJIPPING AND 
TRANSPORT: (a) AccordiDJ to tM 




